IN THE HIGH COURT OF DELHI AT NEW DELHI

(ORIGINAL JURISDICTION)

IN THE MATTER OF THE COMPANIES ACT, 1956

AND

IN THE MATTER OF VARIOUS COMPANIES (IN LIQN).

NOTICE FOR INVITATION OF APPLICATION FROM DIFFERENT AGENCIES FOR EMPANELMENT BY THE HON’BLE HIGH COURT OF DELHI FOR PUBLISHING THE ADVERTISEMENT OF VARIOUS COMPANIES (IN LIQUIDATION ) 

The Office of the Official Liquidator, Delhi, situated at A2, W2, Curzon Road Barracks, Kasturba Gandhi Marg New Delhi, is attached to the Hon’ble High Court of Delhi and entrusted with the task of dealing in liquidation proceedings of various companies (In Liqn.) under the Companies Act, 1956 and Rules framed therein under the supervision of Hon’ble High Court of Delhi.  


Accordingly applications from willing agencies having sufficient experience in the field are invited for publishing the advertisement of the various Companies in liquidation. The Hon’ble High Court of Delhi shall make the panel after scrutiny and selection from amongst the applicants who apply for undertaking the said task.  The Hon’ble High Court of Delhi shall finalize for the above said job once the report is placed before the Hon’ble High Court of Delhi about the number of such applicants who are willing to be empanelled for the said purpose.   


INTERESTED AGENCIES HAVING SUFFICIENT EXPERIENCE IN THE FIELD ARE REQUESTED TO FURNISH THEIR APPLICATIONS INDICATING TERMS & CONDITIONS IN DUPLICATE ALONGWITH THEIR EXPERIENCE IN THE FIELD SO AS TO REACH THE OFFICE OF OFFICIAL LIQUIDATOR DELHI ON OR BEFORE  06.12.2011.  

                                                                                      (S.B.GAUTAM)

                                                                    
      OFFICIAL LIQUIDATOR,

                                                                             DELHI HIGH COURT .

                                                                  A2, W2, CURZON ROAD BARRACKS  ,

                                                                      K. G. MARG ,NEW DELHI-110001.

                                                                               PH.23389996, 23388405 (FAX)

Visit website www.mca.gov.in and www.delhihighcourt.nic.in
